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Pfassnt - Applicant in -person,
' ' None for the respondents,

The applicént_who-is present in person states
he has filed an'NP on'6 1. 90 dndér'filiﬁg No.8358 praying o

that he may be alloued to uithdrau the. applicatlon as his

‘grlevances are bexng favourably conslderad by the respondants
For the rsasons mentioned in the NP, we allow the prayer

contaxned therein. »The,app11cat10n is dlaposed‘oans.
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(DeKa CHAKRAUORTY) - , . (P.K. KARTHA) .
MEMBER(A) _ VICE CHAIRMAN .
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